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ORDER

T.C.P. No.529/I&BC/NCLT/t48/MAH/20U

The Learned Representative of the Petitioner is present.

None present from the side of the Debtor.

The Affidavit of service is now required to be placed on record.

The name of the IRP along with the consent of the said IRP is to be

Proposed.

For this compliance adjourned to 11.01.2018.
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